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Minimum Income For An Average Family 

5864. SHRI T. S. NEGI : Will the Mini-

ster of PLANNING be plea ed to tate: 

(a) whether Government hav~ conductcd 
any Urvey to work out the minimum inca me 
that an average family should have to meet 
th minimum requirements of lifc, UCL} as 
food clothing, housing etc.; 

(b) jf so, the details thereof; 

(c) the number of people in the country 
who are not covered by the aid minimum 
income; and 

(d) the difT rence between the people 
living below p roverty line and those not 
having the af re aid minimum income? 

THE MIN1STER 0 PLANNING (SHRT 
S. B. CHAVAN) : (a) to (d) Government of 
India have not conducted any urvey 0 far 
to work out the minimum in orne needed 
by an average family to m et it mmlrnWU 
requir ment of food, clothing and housing. 

However, norm. for per capita minimum 
requirement of food jn term of daily energy-
intak (mea ured by cal ries) have been 
worked out by a 'T, sk For ~e on projections 
of Minimum Need ' and EfTi ctive Consump-
tion Demand' set up by the Planning C mm-
J~SJon. The 'e norms are: 2400 calor ie for 
rural areaS and 2100 cl iorie for urban areas. 

The minimum total expenditure level at 
which the nOrma tive level of calOrie consum-
ption are attained is taken a the poverty 
line. This is worked out with the help of 
data from con, umeT xpenditurc sUrveys con~ 
ducted by the NSSO in dIfferent round. Since 
the p verty line corresponds to the total' 
expenditure, it tuk ' a count of the con ump-
tion of items othe/ than food <Ii k.e clothing, 
housing, etc.) al o. The poverty line that 
have been worked out in terms of monthly 
per capita con, llmption expenditure, are 
Rs. 65 (Rural) Rs. 75 (Urban) at 1977-78 
pric s. 

The statewise pOverty estimates are based 
on the periodic UrvcyS on consumer expen-
diture conducted by the National Sample 
Surv y. The lates t Survey available is for 
1977-78. The number of people below the 
poverty line in 1977-18, wa estimated to be 
304.6 million (252.8 million rural in area and 

5.18 million in urban areas The n xt 
survey is scheduled for 1983. 

Supply Of Truck Engines By Telco 

5865. SHRl HARIHAR SOREN : Will 
the Mini ter of INDUST 'tY be ph,ased to 
sta te : 

whether Goverenment are a ware of the 
inordinate delay made by Telco Company 
(Jameshedpur) in supplying truck engines to 
the consumers; 

(b) if so, the reasons for the inordinate 
delay mad!.: by Telco in this matter; and 

(c) the ' tcp, taken by Government to ask 
the Telco to supply the truck engines in a 
shorter time ? 

THE MINISTER OF INDUSTRY (SHRI 
NARAYAN DATT TIWARI) : (a) Spare 
engines for Telco truck chassi are being 
manufactured by M/s. Telco and are avail-
able for replacement through their dealer .. 
ship net-work. The company has reported 
that there is no delay in the supply of these 
engines to con umers [or replacement 
purpo eS. 

(b) and (c) Do not aris . 
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Pr duction Of Cable. In The Country 

5867. SHRT AN NTHARAMULU 
MALLU : Will the lVfini ter of INDUSTRY 
b p~eased to state: 

(a) whether Government have made 
arrangements to meet the acute shortCJge of 
power cables in the country; 

(b) if 0, the , leps Government hav e 

taken to increase the produc.tion of cabl 
in the country; and 

(c) whether Government have favoured 
the use of cables manufactured by the state 
owned factorie vis-a- vi the imported ones? 

THE M lNTSTER 0 JNDUSTRY ( HRI 
ARAYA ~ATT T1WARI): (u) to (c) 

Th re i no hortage of power the cables in 
th country. T1le exi ting units are having 
capacity utilisation of less th n 50~~. There 
is only one state owned unit which i licens-
ed for the manufacture of power cables. 
Th i unit ha been manufacturing mostly 
telecommunicat ion cJ bles and their p roduc-
tion of power cable i. nil. 

Assent To West B ngal Mazdoor Labourers, 
Godownmen , And Other Workers (Regu tari-
ation, Appointment And Welfare) Act 1981. 

5868. SHRTMATJ GEETA MUYHERJEE: 
WiH the Mini ter of HOME affairs b~ 
pJea ed to state: 

(a) whether West Bengal Mazd or, Labo-
urer , Godownmen and other Workers 
(Regularisation, An ointmenl and Welfare) 
Act of 1981 is ti ll awaiting P re ident" 
as ent; 

(b) jf so, what are the reasons; and 

(c) when it j 1 ikcly to be g iven Pre ident's 
a ssent ? 

THE MINISTER OF STATE iN THE 
MIN fSTRY 0 HOME AFFAIRS (SHRI 
P. VENKATASUBBAIAH) : (a) Ye , Sir. 

(b) and (c) larification on some 
prov i si ns of the Bill have been sought from 
the Government of W st Bengal. Their 
reply is awaited. 

Production Of teel uffered Due To 
hortage Of Power Supply From DVC. 

5869. SHRI NlREN GHOSH: Will the 
Min ister of STE L AND MINES be pleased 
to state: 

(a) whether production of steel has 
suffered due to shortage of power supply 
from DYC in Bokaro, Burnpur and Durg -
pur in ebruary, 1982; and 




